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IN THE SUPREME COURT OF INDIA 
CIVIL APPELLATE JURISDICTION 

Miscellaneous Application No.  529 OF 2026

IN

SPECIAL LEAVE PETITION (C) No. 12398 OF 2023

DEEPAK KUMAR PATEL                            Applicant (s)

                                VERSUS

STATE OF M.P.                                 Respondent(s)

O R D E R 

1. This  misc.  application  has  been  filed  seeking

clarification of our order dated 19.02.2025 with the

following prayer :-

“Kindly  clarify  the  order  dated

19.02.2026 passed by this Hon’ble Court

in  SLP(C)  No.  12398  of  2023  and  other

connected matters Civil Appeal No. 11442-

11443/2025  on  the  basis  of  above-

mentioned facts and circumstances”

2. After  having  heard  Mr.  Varun  Thakur,  learned

counsel  for  the  applicant  and  Mr.  K.M.  Nataraj,

learned  Additional  Solicitor  General  and  Mr.  Gopal

Sankaranarayan, learned senior counsel, we modify our

order dated 19.02.2026 to the following effect :-

i) The order in main case i.e. Civil Appeal No(s).

11442-11443/2025, which was ordered to be transferred

to the High Court of Madhya Pradesh, is recalled and
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the civil appeals be listed for hearing in the regular

course.  

ii) The  order  by  which  SLP(C)  No.  8764/2023  and

SLP(C) No. 12398/2023 were transferred to the High

Court  of  Madhya  Pradesh  is  recalled.   The  Special

Leave Petitions be listed for hearing in usual course.

iii)  Mr. K. M. Nataraj, learned Additional Solicitor

General, has handed over a list of Transferred Cases

(arising  out  of  Transfer  Petitions),  which  are

required to be transferred to the High Court of Madhya

Pradesh.  Ordered accordingly.  The list is enclosed

as Annexure I.

  Rest of the order shall remain intact.  

3. With the above clarifications and modifications

in our order dated 19.02.2026, this misc. application

stands disposed of.  

……………………………………………………………………….J.
[PAMIDIGHANTAM SRI NARASIMHA]

…………………………………………………………………...J.
    [ALOK ARADHE]

NEW DELHI;
MARCH 20, 2026.
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ITEM NO.62               COURT NO.6               SECTION IV-C

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Miscellaneous Application No.  529/2026 in SLP(C) No. 12398/2023

DEEPAK KUMAR PATEL                                 Petitioner(s)

                                VERSUS

STATE OF M.P.                                      Respondent(s)

[FOR MODIFICATION OF ORDER DATED 19.02.2026] 
IA No. 63921/2026 - CLARIFICATION/DIRECTION
IA No. 63926/2026 - EXEMPTION FROM FILING O.T.
 
Date : 20-03-2026 This matter was called on for hearing today.

CORAM :  HON'BLE MR. JUSTICE PAMIDIGHANTAM SRI NARASIMHA
         HON'BLE MR. JUSTICE ALOK ARADHE

Counsel for the 
parties  Mr. Varun Thakur, Adv.
                    Mr. Deepak Goel, Adv.
                    Mrs. Tanuj Bagga Sharma, Adv.
                    Mr. Ramkaran, Adv.
                    Dr. M. K. Ravi, Adv.
                    Mr. S. P. Singh Chauhan, Adv.
                    Ms. Shraddha Saran, Adv.
                    Ms. Vishakha Singh Chauhan, Adv.
                    Mr. Ajay Kumar Yadav, Adv.
                    M/S. Varun Thakur & Associates, AOR
                   

Mr. K. M. Nataraj, ASG
Mr. D. S. Parmar, AAG
Ms. Mrinal Gopal Elker, AOR

Mr. Gopal Sankarnaryan, Sr. Adv. 
Ms. Pooja Dhar, AOR
Mr. Vishal Sinha, Adv. 
Mr. Madhav Gupta, Adv. 
Ms. S. Ambica, Adv. 
Ms. Maryam Junaid, Adv. 

                   
                   Dr. Harsh Pathak Adv., Adv.
                   Ms. Shaveta Mahajan, AOR
                   Mr. Mohit Choubey, Adv.
                   Mr. Aditya Nema, Adv.                   
                   

   UPON hearing the counsel the Court made the following
                       O R D E R
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1. The misc. application is disposed of in terms of the signed

order.

2. Pending interlocutory application(s), if any, is/are disposed

of.  

 (JAYANT KUMAR ARORA)                           (NIDHI WASON)
ASTT. REGISTRAR-cum-PS                       ASSISTANT REGISTRAR

(Signed order is placed on the file)
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